
Govemment of Jammu and Kashmir
Department of Law, Justice and Parliamentary Affairs

Civil Secretariat
Srina*sar/Jammu

Subject:-Litigation Reforms and effective monitoring of Litigation in Union territory of
Jammu and Kashmir-Appointment of Officer In charge(OlC) Litigation.

GOVERNMENT ORDER NO:- 8611- JK (LD ) of 2026

DATED:- 13 - 07 - 2026

Sanction is hereby accorded to the appointment of Officer's of
Health and Medical Education Department, as mentioned in annexure to

this Govemment Order as Officer In charge (OIC) Litigation for the cases

indicated against each including contempt petition, if any, pending before

Hon'ble High Court of J&K and Ladakl/Central Administrative Tribunal

or any other forum.

The terms and conditions of appointment of the OIC shall be

govemed by the provisions of Government Order No.l673-JK (LD) of
2021 dated24.03.2021.

By order of Government of .lammu and Kashmir.

sd/-
(Achal Sethi)

Commissioner/Secretary to the Govemment

Dated 13.07.2026No:-LAW-OIC/7/2026

Copy to the:-

l. Leamed Advocate General, J&K
2. Principal Secretary to Hon'ble Lieutenant Governor' Raj Bhawan.

3. Joint Secretary (J&K), Ministry of Home Affairs, Covemment of lndia.

4. Registrar Ceneral, High Court of J&K and Ladakh, Jammt/Srinagar.

5. Principal Secretary to Hon'ble ChiefJustice, High Court of J&K and Ladakh.

6. Commissioner/Secretary to the Gov€mment, Health and Medical Education Department

7. Director Litigation, Srinagar/ Jammu.

8. Oflicer tn Charge Litigation (OIC).

9. Private Secretary to Chiefsecretary for information of Chief Secretary.

tb
(Reyaz Ali Bha

Deputy Legal Remembrancer

L r7

10. Private Secrelary to Commissioner/Secretary Law.

I l. Incharge Website.

12. Covernment Order file.

13. Concerned file. 1'



Annexurc to the Governmcnt Order No. 861 l-.lK (LD) o12026 dated 13.07.2026

S.No. Title of the Case lorc

I

WP(C) No. 38312025 titled Mohd Sultan Naik
Vs UT of J&K & Ors.

lDr. Kamal Jee Zadoo, Chief

lu"aut 

Olficer, Ramban

2
Cnu (V), tZa+t2025 titled Nirza Siraf Vs UT oflMs. Reema Ghizala (Asst.
J&K lController Drug, Kashmir)

3

OA No. 580/2026 titled Asghir Ali Vs. UT of
J&K and others.

lsmt. Rakhi Kaloo,

ladministrative Officer, lndira
lGandhi Government Dental
lcoll"se, Ja,,-,

{ CRM(M) No. 14412026 titled Nav Rattan
Munjal V/s Union Territory of J&K.

Iwt..

lcon
Reema Ghizala, Assistant
lroller Drug, Kashmirv


